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Facilities to For£>ign Tourisfs to Pay Hotel 
Bills in Indian Currency 

872. SHRI MUKUL WASNIK : Will 
the Minist r of PARLIAMENTARY 
AFFAIRS AND TOURISM be plea ed to 
state: 

(a) whelh r the foreign tou rists who 
were hitherto requir d to pay their hotel 
bills in foreign exch3nge are to be allowed 
in certain <;ases to pay the bills in Indian 
currency; 

(b) if so, the na ture of circumstances 
in which the foreigners can make payments 
in Ind ian currency; and 

( ) the e tima ted los'\ of for igo ex-
cha nge to t h country due to this concession 
in 1985·86 and 1986-87 1 
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of hotel bills by foreigners in foreign x-
change, wh ereby they will also be able to 
make payment of hot el b ills in Indiao 
Rupees orovided such pay me nt is made · out 
of the rupee quiva lan t ob tained from the 
cnca . hm nt of foreig n exchange or travel 
Jers' cheque'S th rough authorised agent s A 
form al not ifica lion is to be i su ed. 

(c) As the paymen t ' in Indian currency 
will be made out of the rupees obtained 
from thl! ncas hmcnt of for ign exchange. 
the quest ion of any loss o f foreig n ex" 
change to the country doe not arise. 

Propo al for Andaman being Declared as 
Free Port 

873 . SHRI BRA]AMOHAN MO-
HANTY : Will the Minister of COM· 
MEReE be pleased to state: 

(a) whether there is any propos 

TH OF PARLJA· 
. under considerati n f r d claring Andaman 

as a free port; 
M NTA R AIR AND TOURISM 
(HRJ K .. BHAGA ) : (a) 8.od (b). 

v rum nt' h~ decid d t modify the 
provi ion r g rdin compu) ory payment 

(b) whetb r the non ·re idcnt Indians 
have tf rec.1 to un rlake th :-esponsibility 
to S t up lh free port; 
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(c) whether any es timate of expendi .. 
tu re for infrastructrual development to 
allow international bu in t!ss has been 
mad; 

(d) if 0 , the detai I. lh reor; aod 

(e) whether Ouvernm ot are aware t,hat 
a large se tion of Indian bu. inessmen in 
Hongkoog are eothusia"tic to come to 
Andaman? 

THE MINISTER OF COMMERCE 
(SHRI ARJUN SINGH): (a) to (e) . 
S m iot rest has bee n shown by some of 
the Non · reside nt I ndians (or Andaman 
and · Nic bar Islan ds bei ng developed as a 
fn:e port. N firm es timates f expenditure 
involved in the deve Jopm nt of the project 
have been made so for. No specific offer 
has been receiv d from NR1s for iove tmeot 
in the project nor for development of in .. 
frastructural facil ities. 

, (Trans/at {on ] 

Expor t of Rn i1way Coaches 

874. PROF. NIRMALA KUMARI 
SHAKTAWAT; 

SHRI ANANTA PRASAD SETHI: 

Will the Minister of COMMERCE be 
pleased to sta le : 

(a) whether India is increasing the 
exp r t of railway coaches and if so, the 
number of coache expor ted, country-wi e 
and the amount of foreign exchang ... earned 
during the last three years; and 

(b} whether Oov rnmen t propose to 
phase out the existing d ilapidated coaches? 

THE MINISTER OF COMMERCE 
(SHRI ARJUN SI,NGH) : (a) xports of 
railway coacbes from Indi a during tbe last 
three years are given beJow : 

Y ar 

1982 .. 83 
1983 .. 84 
1984-85 

Country 

(a) 
(b) 

Number Value 
(R • cror ) 

1.58 
j .06 ~ 

-~-2.64 

(b) All coaches in ervice are given the 
prescribed maintl:nance schedules/overhaul 
to k",ep them in good condition. Coache 
which are uneconomical to repair are 
condemned. 

[E"gll.~·hJ 

Setting up of S, el PI nr at GDa by Indi D-

Born IndustriaJist 

875. SHRI H,N . NANIB GOWDA: 

SHR( u.s. BASAVARAJU; 

Will the Mini ·ter of STEEL AND 
MINES b! pl ea ed to tate: 

(a) whctht r any Ind ian-born indus-
triali st and presently se ttled in a foreign 
country, has offered Gov roment to set up 
a steel plant at Goa; 

(b) if so, the details thereof; 

(c) whether Government h ve taken 
any decision i ll the matt er; 

(d) whether 'e t(ing up of a steel plant 
at Goa would adver.se!y a/fr;!ct the teef 
plants oJ)eraling in the private sector aod 
public sector in tbe country; and 

(e) it so, the react ion of Gov fnment 
thereto? 

THE MINISTER OF STE LAND 
,MINES (8 RI K ,C. PAN r) : (a) and (b). 
Y , Sir. An Iodi n b rn indu triaJi t 
ba ed in London hn off red to set up a 
one m illion tonne capacity s1 eJ plant t 
G oa , b ed on dir ct reductjoo of iron 
toget her with electrical t I melting. 

(c) to (e). The pr po al received 00 
the ubi ct is und r examinario . 

RednctiOD in Co t of teel Pr dUCUOD 

876. SHRI V. RB IV S SAD: 

OR. G .S. AJH NS: 

SHRIM I KISHO I SI H 

Will th Mini t r of S ' BL A 0 
M INES be plea ed to tat 

(a) w4 t r t ere i 1 UQde 




